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INDIRA GA.~DHI KRI.SHI , VISHWAVITJfALAYA 
KRISHAK NAGAR, RAIPUR (M.P. ·) 492 012 

,N~ .Meeting/SA-IE/2000/ 1409 2 Raipur, Dateda- 7/l/2000. 

NOT IF !CATION 
I' . 

In excercise of the powers conferred unde.1; sup-section 

.( 6) of sect.:(.on 39 of the Indira Gandhi. krishi Vishwavi.d,Yalaya 
- ) ~ 

A9t 19.87, the .Kuladhipati has approved the ammendments in Indira 

Gandhi ·t<rishi Vishwavidy:alaya Statute No.9(4). 
I • • 

A copy of • the ammendm:ents is enclosed herewith for 

· information. · 

·, 
En.dt.No ..Me9t..i.ng/s/.,.-IF./2000/.l.409'3-14109 Raipur·, ... 7/3/2000. 

·, 
copy forwarded with enclosure to :--. . 

1-. All members of tQe Boa.rd of Managemim t. 
Dr./Shri - - . ___ ... _ =• - ■---"!'= ... -~--._._ . . ( 

2. 'IO to Vice-Chancellor, IGKV., Raipur·. • . I . . 

3. The Director of Res~arch/a,rt.ension Servi¢es, . IG~., Raipur. 
. . . 

4 • . The All Deans-------~---~--.... ---------------··; .. i:.r .. ....-~~-....... _____ ,.. ___ _, 

S. The comptroller, IGi<V., Raipur • . 

6. Deputy Registrar(Acad)/Assistant Comptroller/Asstt.Registrar 
(Estt.), IGKV., Raipur. 

· .7.. In-Char_ge of Computer Section, IGKV., Ra.ipu.r. 
• - • I 

B •. The Associate Director Research, Zonal Agricultural 
Research Station, Ajinna Fann, Ambikapur - 497 001/ 
Kumrawand Parm, Jagdalpur - 49'1. 001. 

9. The Senior Scientist, RARS, Bilaspur/Waraseo~i(Balaghat)~ 

10.Cheif Training Organizer, KVK, B'il·aspur/Anjora(Durg)/ . 
Rana Hanuman Singh_, KVK, Badgaon - 481 115(Balaghat)/Ambika; :'~ 

11.In-Charge Scientist, RARS, Boirdadar Farm, Raigarh - 496 001. 

ii.The Officer In-Charge, D.K.Fann, Bhatapara - 493 118. 

13 .ADA, Labhandhi Farm/Instructional Farm, Raipur. ' i 

14.Fann Manager, Baronda Fann, Baronda. 

·15 .superintendent Physical ·Plant, IGKV., Raipur. 

16!Secretary Agriculture/Veterinary/Finance Department, 
Govt. of M.P., Mantra.'.!-aya, Bhopal·• 

17 .Deputy Secretary to Honorable Governor of M·.~, Raj Bhawan, 
Bj10:gal with reference to letter No./127/g_. ~! C.l • /TTR/2000 
icr-,T~ - 7~2-2000, with fiue copies of amm pnent. 

. , .. 
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Ammendment to the IGKV Statute, 1987 

I • 

Approved by the Hon 'ble Chancellor vj.de 
letter No./127/o.~.cit./rTR/2000 fu. 1-2-2000. 

-. - .. -. -. -. -. -. ·-. -. -. -. -~-. -. -. -. -. -. -. -. -. -. -. -. -. -. -. -. 




